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to Questions 132
Transfer of Teachers in Kendriya
Vidyalaya Sangathan

1538. SHRI SARADA MOHANTY:

SHRIMATI BIJOYA CHAK-
RAVARTY.

SHR1I MOHD. KHALEELUR
RAHMAN:
Will the Minister of HUMAN RES-
OURCE DEVELOPMENT be pleased
1o state:

fay whether it is a fact thal as a
resuly of translers orderved by the
Chairman, Kendriya Vidyalaya San-
gathan during the preceding four
months a large number of teacheis
have been superseded;

(b) whether Government have rece-
ived requests from Members of Par-
liament for dispensing justice to su-
perseded teachers;

tc) if so, the details thercof: and

td) what aclion Government have
‘aken thereon?

THE MINISTER OF HUMAN RES.
QURCE DEVELOPMENT (SHRI AR-
JUN SINGH): (a) to (d) It is true
that in some cases, transfers have been
directed by the Chairman, Kendriya
Vidyaloya Sangathan on administra-
tive grounds bast these do not affect
promotions or invelve  supersessioh
anv teachers,

The Government have received let-
tere from Members of Parliament ci-
ting c2ses not of supersession in pro-
motion but regarding the claims o1
zoime teachers for request transfers.
"These cases are heing examined.

Tuition Fees for Technical Eduecation

1539, MISS SAROJ KHAPARDE
Will the Minister of HOUMAN RES-
OTJRCE DEVELOPMENT be pleasec
to state.

(2 whether it is a fact that a Task
Forco constituted under the All Indic
Council for Technical Education hac
sugeestad that the Tuition fee to be
collected from the students of techni
cal education should be on the basi
o! percentage of the annual recurrin
eypenditure:



